
CENTRAL ADMINISTRATIVE TRIBUNAL

PRINCIPAL BENCH

O.A. NO.1728/1994

New Delhi this the 10th day of August, 1999,

HON'BLE SHRI JUSTICE K. M. AGARWAL, CHAIRMAN

HON'BLE SHRI N. SAHU, MEMBER (A)

B i rhm jeet S i ngh
Kehar Singh
Y. K. Kale

Dharam Raj Singh
M. A. Khan

Attar Singh
Satyandra Singh
Narehdra Singh
Rajendra Singh
Har i sh Kumar Sharma

P. B. Agarwal
R. P. Gautam

J. B. Sharma

Madan Pa I

C, M. Kushwaha

R. P. Pant

Ramcharan

D. K. Josh i

Bhoopal Singh
Mrs. Sharda Singh
(Al l working as Technica
Assistants Officers in

I ARI ) AppI i can t s

(  By Shri S. Garg, Advocate )

-Versus-

Indian Counci l of Agricultural
Research through its Director
General , Krishi Bhawan,
New DeIh i .

The Director General ,
Indian Counci l of Agricultural
Research, Krishi Bhawan,
New DeIh i .

The D i rector,
Indian Agricultural Research
Inst i tute,
New Del hi-110012.

Hil
■

Responden t s

( None present for Respondents )



PPlication and, therefore, he wants
I : r-- ion . He iS perm i t ted

\j . A.. is hereby dismisseu as

( K. M. Agarwa
Cha!rrnan
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